Annexure-6 to Circular No. IBBI/CIRP/47/2021 dated 24.11.2021
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1{NA Jayeshkumar Tulsidas Surati 23-12-2022 7:20,000 6,60.000 | Employee claim under Regulation 9 of CIRP No NA Nil Nil 60,000 - Nil

2[NA Parth U_Velvan 02.02.2023 14,4638 | Employee claim under Regulation 9 of CIRP No NA il il 14,44,638 - il

3[NA Sonal U_ Velvan 02:02-2023 14,4638 | Employee claim under Regulation 9 of CIRP No NA il il 14,44,638 - il

4[NA Udayan D. Velvan 15022023 27,08272 | Employee claim under Regulation 9 of CIRP No NA il il 2708272 - Nil

Total 63.17.508 660,000 5657548 -




